
0 	
0 	 Commercial Complex (6DM) 

0 	

0 	 Indiranagar. 	 0 0 	
Bangalore - 560 038 , 

0 	
Dated 	6 DEC1988 

0' 	
0 

APPLICTI0N ND. 16 	1683188F  

W. P. NO. 	 - 	 I 

pp1icant (sJ 	 Respondent(sj 

Birju Singh & 17 ors. 	 —us— 	Sr. Dy. Director Genl.(AMSE Wing), CS!, 
0 

To 	
0 0 	 0 	 & anr. 

1.Birju S1nh 0 
0 	

9.K.Srinivasan 0 	 0 (1 	0 	

0 Advocate 
00 	2.Birbal, 	 No.10 9  7th Temple St. 

	

0 	
0 	 0 

15the Cross, malleswaram, 	 0 

3.Manl Chand, 	
0 	 Bangalore 560 003. 	

•, 
0 

0, 	 4.M6hanlal, 	0 	

0 	 20.The Senior Deouty Director 0 	

0 	 AISE Wing 	0 

0, 	

0 
 5.Cotto, 	 Geological Survey of India 0 

0 	 0 	 2 Churth St. 0 0 

	
6.Suw8r2m, 	 0 	

Bangalore 560 001.' 	
0 	

0 

V.Gorulal, 0 	 0 

0 	 0 	 21.The Director. General, 
0 	 8.Veradi Chand, 	 Geological Survey of Inia 

9.Gabbararn, 	
0 	

•3awaharlar Nehru Road 
0 0 

0 	 0 	': 	 •. 	 Calcubte 700 016. 
0 	 10.Heeralal, S/o'Banji 	00 	

• 	
0 

0 

0 11.Harl Singh, 	' 	 22.Sh.M.Vasudeva Rao 	. 	0 

12.Ramachander, 	 0 	
0 	 ntral Govt. Stng. Counsel 	

0 

0  1 
	 High Court Building 
,3.Werll S/o.Krshna 	

0 	 'Bangalore 560 001. 0 

14.1 nm3,
0 	

0 	 0 

15.Udai Singh  
0, 	•• 16.Nangji 	0 	 0 	 0 	

0 

0 

0 

	

	0 

, 17.1engilal,  

18.Sàhan Das  

0 tAll the above applicants are working as 0 

0 	0 	
Daily' Wages Workers(Drill&ng) in AMSE Win9, 	 0 0 	

•. survey of Thdia Preetjoe Complex 2cnurch et. B Lore .1. 	' 
0 	

0 

 

Geological 	ubject : SETDIN6 COPIES OF 0FDER PASSED BY THE BNCH 	 0 

Please find enclosed herewith the copy of 	 0 

0 	
passed by this Tribunal in the abov,.d' applic'tIon(s) 	

. 

SE0ICER 
0 	 0 	 0 . 0 	

0 (JUDICIAL) 
0 ' 



I 
4 

H not entertain any fresh applications for selection or make 

any fresh appointments of outsiders to the p sts in which 

the applicants are currently working. 	- 

7. Applications are disposed of on the above terms. 

'Pa, es to bear their own costs. 
-\ '7 

£41- 
-jci'j E—t'HAIRrAfd— ' 	 . 	MEMBER (A) 

t- 
 
'- 

Mrv. COPI 
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CENTRAL ADMINISTRATIVE TRIB1fAL 
BANGALQRE SENCH 

Commercial Complex (BOA) 
Indiranagar.  
Bangalore - 560 038 

Dated $ 	6 D E C 1988. 

APPLICATION NO. 16fifi to 1683/88F 

W. P. NO.  

pplioant(sJ 	 Respondent() 

Birju Singh & 17 ors. 	 —ye— 	Sr.Dy.Tirector Genl.(AMSE Wing), CS!, 
To 	 B'lore & anr. 

1.81rju Sinbh 	 19.S.K.Srinivasan' 
Advocate 
No.10, 7th Temple St. 

/ 15the Cross, Malleswaram, 

	

.ManiChand, 	 • 	
Bangalore 560 003. 

4.Mohanlel, 	 20.The Senior Deouty Director 

5.Gotto 	 APISE Wing 
, 	 Geological Survey of India 

2 Churth St. 6.Suwaram, 	 Bangalore 560 001. 
7.Gorulal, 

21.The Director General, 8.Varadl Chand, 	 Geological Survey of Iria 
9.Gebbaram, 	 •Jawaharlar Nehru Road 

10.Heeralai, S/oBanji 	
Calcubta 700 016. 

 

11.HarI Singh, 	 22.Sh.m.vasudeva Rao 
12.Ramacharider, 	 Central CovE, Stng Counsel 

13.Heralel Sb 	
High Court Building Krishna 	 eenga1re 560 001. 

14.Dhanna, 

15.lidai Singh 

16.Nangi 

17.Nangilal, 

18,Sohan Des 

tAll the above applicants are working. a8. 
Daily Wages Workers(Drilléng) in ArISE Wing, 

Geological - 	vs of India PreetiQe Complex 2church at. 8 Lore1 
ub!ect : SErtDING COPIES OF OFDER PASSED BY THE BENCH 

Please find enclosed herewith the copy of 

passed by this Tribunal in the above said.application(s) on 	2L.11_PR. 

S E CT I ON OFF! ER 
Encl 	As above 	 • 	 • 



1. 6iju Singh, 
Aged about 37 years, 
S/a Boor Singh, 

2. Birbal, 
Aged about 43 years, 
S7o Lonararn, 

Mani Chand, 
Aged about 32 years, 
S/c Ilengta Ram. 

 
Aged about 40 years, 
5/0 Biharilal. 

Gottb, 
Aged about 26 years, 
S/o Ghasiram. 

Suwaram, 
Aged about 57 years, 
S/a Kushal Singh, 

Gorulal, 
Aged about 33years, 

.S7o Parathaji. 

tlaradi Chand, 
Aged about 42 years, 
S/o Byroji. 

Gabbaram, 
Aged about 27 years, 
S7o Chatterji. 

Héeralal., 
Aged about 32 years, 
S/a Banji. 

ii. HariSingh, 
about 32 years, 

(l'12.iLa,ander 
( 	: 	A'.B4i\\about  38 years, 

:\ 5/'pr4ibbal. 
Cie 

0 

%- 	 #• 

'4 

.... Applicants. 



14 Dhanna, 
Aged about 35 years, 
S/a Jairam. 

15 Udai Singh, 
Aged about 30 years, 
S/oMohar Singh. 

16 Nangji 
Aged about 34 years, 
6/0 Ganga. 

17 liangilal, 
Aged about 33 years, 
6/0 Hiral,al. 

18. Sohan Das, 
Aged about 39 years, 
s/o Bking. 

( All the above applicants are working 
as Daily Uaged LJorkers (Drilling) in 
A1'ISE Wing, Geological Survey of India 
Prestige Complex, 2 Church Street, 
Bancjalore.) 

(Shri S.K. Srinivasan, Advocate) 

V. 

1.. The Sr. Dy. Director General, 
-(AriSE Wing), 
Geological Survey of India, 
No.2 9  Church Street, 
Bangalore. 

2 The DirectorGeneral, 
Geological Survey of India, 
Jawaharial Nehru Road, 
Calcutta. 

(hri N. Vasudeva Rao, C.G.A.S.C.) 

.... 	Applicants in 
A.Nos.1 666 to 
1683 of 1988. 

Respondents. 

These applications having come up for hear ng to-day, 

Vice-Chairman made the following: 

- OR D E R 

Applicants by Shri 6.1<. Srinivasan. 

2. Respondents by Shi M. Vasuçleva Rao, lerned Additional 
4 Counsel. 

al Goveinment Standing/Reply of respondeitsf'iled. Copy 

T _nlshed to the learned counsel for the app1irans. 



- 	U have heard the Counsel on both sides. 

'3., The eighteen applicants before us. have been worki,y 

as contingent workers on daily wages in the office of the 

Geological Survey of India from different dates in 1975 and 

1976. Their contention in these applications is that they 

should be allowed pay and allowances from the date of their 

initial appointment as those paid to reyular Group '0' 

employees and all, other benefits flowing therefrom. They 

also seek regularisation of their services. 

4. Shri S.K. Srinivasan, learned counsel for the appli-

cants, draws our attention to the judgment rendered by this 

Bench of the Tribunal in Application Nos.470 to 472 and 

others (RAMu.& OTHERS V. SR. DDG, csi), A.No.995 and 996/88 

(mUNIRAT:NAM AND ANOTHER V • SR .006, GS'X) and A.No.1 075 to 

1090/88 (PUTTAIAH AND OTHERS v. SR.DOG, 651) and submits 

that the same relief may be allowed to the applicants herein 

because the facts and issues involved are identical. 

S. Shri M. Vasudeva Rao, learned Additional Central 

Government Standing Counsel appearing.for the respondents, 

concedes that the facts and issues involved in Ramu's case, 

Muniratnam's case and Puttaiah's case, are similar to those 

in the present cases. 

6. In view of the above, follàuing the decisions of 

this Tribunal in the cases cited above, we direct respondents 

consider and decide the cases of the applicants for regu— 
$1 c 

• 	1i\sation as expeditiously as possible and in any event not 

' 
latIthan 31.3.1989. But till then, the respondents will 

.c -i 	/c II 



: 	•. 

L 

/ —4— 

not entertain any fresh applications 	for selection or make. 

any fresh appointments of out siders to thepots in which 

the applicants are currently working. 

• . 	7. 	Applications are disposed of on thea oveterms. 

Parties to bear their own costs. 

- 	

-- 

MEM ER 	(A) tr (( 

Wn -••i 
TRUE COPY 
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' CENTRAL ADMINZ$TRATIVE ThIBUMAL 
• 	 BAAL(BE BE!tH 	- 

-i 	 •. 	 .• 

Commercial Cornplex(BDA), 
indiranagar, 

• 	 Bangalore - 560 038 

Dated 
21 D E C 188. 

APPLIATIc14 	I§fi§*  

picapts 	S 	 epnpt 

Birju Singh & 17 Others 	• Vs 	Sr.Dy.DG (ANE Wing), 
GSI,.8'loreandanr 

1. 	Shri. Mamchand, 
Daily Wage Worker(Drilling), 
in A!VE Wing, Survey of India, 	L 	oo4 
Prestige complex, 2,thurch Road, 
Bangalore - 560 OOl 

20 	•Shri 5K Srinivasan, Advocate, 
No. 10, 7th Temple Street, 	 • 
15th Cross, Malleswaram, 

-..Bangalore 	560 003. 

3 	The Senior Deputy Director,ANE Wing, 
Geological Survey of India, 
2,Churth Road, 	 •• 
Banga lore 	560 001. 	 •• 	 : 

4. 	The Director General, 
Geèlogical Survey of India, 
Jawaharj1 Nehru Road, 
Calcutta - 700 016 

5. 	Shri M.Vasudeva I i_,g••o.•o 
Central Govt. Standing Counsel, 
High Court Buildings, 
Bngalcre - 5 60 001 

Subject :- SEINGC0PIES 	DEB PASSDBYTHEBEH 

Please fInd enclOsed herewith the corrected copof the 

• 	order passed by this Tribunal in the above said app1iction(s) 

on 2111-88. Tyographica1.correction in the name of the 

applicant in A. No 1668/88(F) asMam Chand'is made, ona Memo 

filed by .the Advocate for the Applicants 0  

VL 

End. As above, 

FCR DEP - ISTR 
(JUDIc L) 



I 	 CENTRAL ADMINISTRATIVE TRIBUNAL 

BANGALORE 

DATED THIS THE 21ST DAY 01 NOVEMBER, 1988 

Hon'ble Shrj Justice K.S. Puttauamy, Vice—Chirman Present: 	 and 
j. 	Hon' ble Shri L.H.A. Rego, Member (A) 

APPLICATION NOS, 1666 TO 1583/1988 

Birju Singh, 
Aged 'about 37 years, 
S/c 800r Singh, 

Birbal, 
Aged about 43 years, 
S/o Lonararn, 

3• flatLChand, 
AgePàbout 32 years, 
S/ Mengta Ram. 

ilohanlal, 
Aged about 40 years, 
S/c Bjhari].al. 

Gotto, 
Aged about 26 years, 
S/a Ghasiram. 

Suuaram, 
Aged about 57 years, 
S/c Kushal Singh, 

Gorulal, 
Aged about 33 years, 
5/0 Parathaji. 

B. Varadi Chand, 
Aged about 42 years, 
5/0 Byroji. 

9. Gabbararn, 
Aged about 27 years, 
S/c Chatterji, 

10. Heeralál, 
:rAged about 32 years, 

So Banji. 
/ 	 l• 	

- 

1:i.Hari\Singh, 
Age,cJ\bout 32 years, 
S/c A'run. 

\ :• 	 frefabou.t 38 years, 
Dubal. .... 	Applicants. 



App 
4' 

hairman made the following: 

ORDER 

cants by Shri S.K. Srinivasan, 

/ 	13' ..Heralal, 
Aged about 33 years, 
S7o Krishna. 

14 Dh.anna, 
Aged about 35 years, 
57P Jairam. 

15. Udai Singh, 
Aged about 30 years, 
S/c Mohar Singh, 

18. Nanyji 
Aged about 34 years, 
S/c Ganga. 

17. Plangilàl, 
Aged about 33 years, 
5/0 Hiralal. 

1. Sohan Das, 
Aged about 39 years, 
S7o Bking. 

All the above .pplicants are uorking 
as Daily Waged Workers (Drilling) in 
AMSE Wing, Geological Survey of: India 
Prestige Complex, 2 Church Street, 
Bancjalore.) 

(hri S.K. Srinivasan, Advocate) 

V. 

1 The Sr. Dy, Director General, 
'(AriSE Wing) 
Geological Survey of India, 
No.2, Church Street, 
Bangalore. 

2 The Director General, 
Geological Survey of India, 
J.awaharlal Nehru Road, 
Calcutta. 

.... 	Applicants in 
A.Nos.1 666 to 
1683 of 1988. 

Respondents. 

(hri M. Vasudeva Rao, C.G.A.S.C.) 

These applications having come up for hearing to—day, 

Resoondents by Shri M. Vasudeva.Rao 
CounselA 	

, larned Additional 

ntral Government Standing/ 'Reply of responde,ts filed. Copy 

fdirnjshed to the learned counsel for the appliants. 
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We have heard the counsel on both sides, 

3 The eighteen applicants before us have been working 

as coningent workers on daily wages in the office of the 

Ueologi; cal Survey of India from different dates in 1975 and 

1976. Their contention in these applications is that they 

should 'be allowed pay and allowances from the date of their 

initial appointment as those paid to reçjular Group '0' 

employes and all other benefits flowing therefrom. They 

also seek regularisation of their services. 

4.'Shrj S.K. Srinivasan, learned counsel for the appli—

cants, draws our attention to the judgment rendered by this 

Bench of the Tribunal in Application Nos.470 to 472 and 

others (RAIIU & OTHERS V. SR. DOG, GSI), A.No.995 and 996/88 

(1UNIRANAM AND ANOTHER V • SR .DDG, GSI) and A.No.1075 to 

1.090/88' (PUTTAIAH AND OTHERS v. SR.DDG, GSI) and submits 

that the same relief may be allowed to the applicants herein 

becausethe facts and issues involved are identical. 

5.iShri M. Vasudeva Rao, learned Additional Central 

Government Standing Counsel appearing for the respondents, 

concedes that the facts and issues involved in Ramu' s case, 

Munjratram's case and Puttaiah's case, are similar to those 

in the oresent cases. 

t4IST 
In view of the above, following the decisions of 

'jth1s rbunal in the cases cited above, we direct respondents 

to 	J.sider and decide the cases of the applicants for regu— ° 	 II 
jr,itiion as expeditiously as possible and in any event not 

than 31.3.1989. But till then, the respondents will 
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not entertain any fresh applications for seletion or make 

any fresh appointments of outsiders to thep.tffi in which 

the applicants are currently working. 

7. Applications are disposed of on the aove terms. 

Parties to bear their own costs. 

9d/ 	 dI- 
MEMBER (A) 

R 
/ 	

1 
$I 	bs? 	 TRUE COPY 
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uiijML IWI'lI 	t*.Tfl/E TRI8UNI.L 
I 	 BANCALORE BENDI 

C') 	
Commercial Complex(BDA) 
Indiranagar 
r)angaloro - 560 638 

Dated 1 10 APR1989 

I 	I IN 	PPL ICAT I O1J NO (s) - 	1666 tO 1683' 	 1 88 ( F) 
W.PO NO (s) 

ppiicantJ 

Shri BLr.ju Singh & 17 Ore 

To 

I. Shri Oirju Singh 

2, Shri Sirbal 

Shri cm Chand 

Shri Mohanlal 

S. Shri Gotto 

6. Shri Suwersm 

Respondent (s) 

V/a 	The Senior Dy, Director General, A14SE Wing, 
Geological Survey of India, Bangalore & another 

Shri Dhanna 

Shri Udai Singh 

Shri Nengji 

17, Shri Mangilel 

18. Shri Sohan Dee 

(Si Nos. I to 1$ - 

I 	 Daily Waged Workers (Drilling) Shri Gorula]. 	 kSE Wing 
Geological Survey of India Shri Varadi Chand 	 Prestige Complex 

H No. 2, Church Street . Shri Gabberam 	 Bangalore 560 001) 
10, Shri Heeralal 	 19. Shri S.K. Sriniveean 

advocate Shri Hari Singh  P40. 10, 7th lemple Street 
10th Cross, Paljsswaram Shri Ramachander 	 Bangalore 560 003 

Shri Heralal 	 .O. The Senior Daputy Director General 
(PSE Wing) 
Geological Survey of India 
No. 2, Church Street 
Bangalore 56001 

The Director General 
Geological Survey of India 
2?, :awahaziel Nehru Road 
Calcutta 

'Subject 	SENDINC COPIES OF ORDER PASSED BY THE BENCH 

Please find enciced herewith a copy of 

p-sed by tis Tribunal in the above said application(s) on - 31"3.89 
. Shri R, Vasudeve Rao 

Central Govt. Stn Counsel 

gelore - 560 001 

'DEPUT Y 



" 

-':- 

In the Central  Administrative 
Tribunal Bangalore Bench, 

Bangalore ' - - 
•• 	., 	 , 	• 

-,: H. 	 : 
. 4  P 	 .-'•, 

ORDER SHEET 
83 

	

ApplicationNo.....i. ...to ..6 	of 198 8(F) 
Applicant 	 • 	 Respondent 

Birju Singh & 17 Ore 	 V/s 	The Senior Dy, Dtrctor General, - 
.• 	 *SE V1zg, GSI, Benelore & mr 

Advocate for Applicant 	 -. 	 Advocate for Respondent 

S.K. Sriniveean 	 K. V*iijd*va Rio 
I . 	- 	• 	-•___.•___1*_. -'.- --.-----*--. 

Date 
	 Office 'Notes 	 'Orders of Tribunal 

31.3 . .9 89 

: 'RUE COPY 

KSPVCJPSP1 	' 

Orders on I.A. No, I 	- 
Application for extension of time: 

In this IA the respondents have 

sought for extension of time for 

complying with our direction made on 

21.11,1988'by another three months. 

Shri 11.Vasudeva Rao, learned additional 

counsel appearing for the respondents 

urges for extension of time as sought 

for in this 1. Shri SKS opposes the 

grant of time sought by the respondents. 

We are of the view that in the facts 

and circumstances of the case justify 

us to grant further-  reasonable tie. 

We, therefore, allow IA No.1 

and extend time upto 31.5.1989. 
No costs. 

EPUT%' REGISTRAR (J!,Ufl 
CENTRAL ADMtNISTRATIVE TFUBUNAt 

8ANGALORE 



t.N1HML M.L)(iI1'iSiRRTIVE TRIBUNAL 
BANGALORE BENCH 

Commercial Complex(BDA) 
Indiranagai 
Bangalore -.560 B38 

Dated I. 	JUN1989 

IA II IN 	APPLICATIoN NO (s) 	 1666 to 1683 	 1 88(F) 

W.P.NO (s) 	 -- 

Respondent (e) 

Vie 	The Senior Daputy Director General, AMSE Wing, 
Geological Survey of India, Bangalore & ann 

17. Shri Mangilel 

IS. Shri Sohan Dee 

(Si Moe. I to 18 - 

Daily Waged Workers (Drilling) 
AMSE Wing 
Geological Survey of India 
Prestige Complex 
No. 29  Church Street 
Bangalore - 560 oci) 

Shri S.K. Sninivasan 
$dvocate 
No. 10, 7th Temple Road 
15th Cross, Naileewaram 
Bangalore - 560 003 

The Senior Daputy Director General. 
(AMSE Wing) 
Geological Survey of India 
No, 2, Church Street 
Bangalore - 560 001 

21, The Director General 
Geological Survey of India 
No. 27 9  3awaharlal Nehru Road 
Calcutta - 700 016 

Applicant. () 

Shri Birj u Singh & 17 Cr8 

To 

1. Shri Birju Singh 

Shri Birbal 

Shri Mam chand 

Shri Mohanlal 

Shri Gotto 

Shri Suwaram 

Shri Corulal 

S. Shri Varadi Chand 

9. Shri Gabbaram 

Shri Ierall 

Shri Mari Singh 

12. Shri Ramachander 

Shri Heralal 

Shri Ohanna 

15. Shri tidai Singh 
22, Shri M. Vasudeva Rao 

Central Govt., Stng Counsel 
U. Shri N8flQi 	 Nigh Court 8uilcfing 

Bangalore - 560 001 

;Subject : SENDING COPIES OF ORDER ØASSED BY THE BENCH 

Please find enclased herewith a copy of ORDERAThWMs*ocR 

passed by this Tribunal in the above said application(s) on _31-5-89 

GISTRAR 



In the Central Administrative 
Tribunal Bangalore Bench, 

Bangalore 

1666 to 1683/88(F) 

81r 	Sin h & 1? Ore 	 ts 	The Senioi Dy. Director General, ASE Wing, ju 	g 	
OrdEr eet (contd) 	CS!, Bangalore & enr 

S.K. Srinivaean 	 0 	
M Vasudeva Rae 

Date 	 Office Notes 	 I 	 Orders of Tribunal 

31.5. 

,0  

KSPVC/UiAR 

Orders on IA No.!! - application for 

extension of time, In this IA the 

respondents have sought for extension 

of time. on the facts and circumstances 

stated in the IA. IA N.II is opposed. 

by the applicant. We consider it proper 

to grant the extension of time till 

31.7.1989. We, therefore, allow IA No.11 1 
and extend time upta 31.7.1989 for • 
tmplienting our order. 

• 

0'Vc 

 

TRUE 

 

k 	 I 

'iPU?? EGIS?lfl (Jr119:T 
CENTRAL ADMIIStATIVE TRIBUNAL 

BANGALOE 



CENTRAL ADRINISTRAIIVE TRIBUNAL 
. 	 VANGALORE 8ENCH 

*0****** 

C.mmsrciel Csmplsx (aDA) 
Indiranagar 
Bangal.r. - 560 038 

Dated * 4 AUG 9B9 

IA IV IN APPLICATION 1105, 1622 TO 1628 AND 
IA III IN APPLICATION NOS, 1666 TO 1683185(F) 

Applicante 	 Reepsndents 	- 

Shri P. Puruehetham & Ore and 	V/a. 	The S*ni.r Deputy Directs! General, 
Shri 9irju Singh & Ore 	 ANSE Wing, Ge.l.gical Survey of India, 

8an9a1.re  & anr 

To 
U. Shri Gabbaras 

1. Shri P. Pulla Reddy 

13. Shri l4aeralal 
 

S 

2, Shri Venkatsewaralu 
14. Shri Ramachander 

3, Shri V. Obaiah Naidu 
IS, Shri Herelsi' 

4, Shri K. Narasiehelu 

(Si. Nsa. lt.4 - 16. Shri Ohanna - 
17, Shri LkJai Singh 

Duruane 
APISE Wing 18. Shri Nangji. 
Gesisgical Survey if India 
Prestige Csrnplex  Shri Psngilal 
11.. 2, Church Street S 

8sngalsre - 560 001)  Shri Sehan Das 

5, Shri M.T.Plathsw (SL Nsa. 6 to 20— 
Psseng.r 
APISE Wing Daily Waged Werkers (Drilling) 
G..1.gical Survey if India APISE Wing 
N.. 2, Church Street Geal.gical Survey if India 
Rangal.re 	550 001 Prestige C.mplex 

N.. 2, Church Street 
6, Shri Virju SLgh Vangal.re - 560 aol) 

7. Shri 9Lrb.l 21. Shri S.K. Srinivaean 	
S 

Advscat 
8. Shri PIshanlal Ni. 10, 7th Temple Read 

15th Cress, Plalleewaras 
 Shri Suwaram Bangalers - 560 003 
 Shri Gerulsi 	

S  
22. The Senisr Deputy Directer Gsnersl 

(APISE Wing) 
11. Shri Varadi Chand G.s1.gical Survey of India 

'N.. 2 9  Church Street 
Banglisre - 560 001 



23. ~ho.Krscter Gan.rsl 
G.01.9ic*1 Survey of mdi. N.. ?,. 3.waharlal Nehru Read 
C.lcutti-?OU 016 	 .• 

24. Shri I. Vsudevi Pa. 	 • 

entra1 Govte, Strig C.uneel 	 • 	 • 

HiC.urtS%ii1dIg 
aangal.re  560001 	 • 

Subject s SEPJNG COPIES OF ORDER PASSED Y THE KNCH  

Piasee find enciseed herewith a capy .f ORDER passed by this Tribunal 

in the ab.ve  said.. applicatisne on 2e-7-49. • 

• 	 DC G TR AR  

End. s As 	ve abu 	
• 	 (:)UDICIAL) 

Ed 



In the Central Administrative 
Tribunal Bangalore. Bench, 

Bangaloe 	1666 to 1683/8e(F) & 

tC2- 1 ç44L P. Purughothem & .. Ore 	 V/s The Senior Dy. DireCtor General, I, 
gjr 	Slngh & 	firs 	 Order Sheet (contd) B'3ore & enr 

T,0"aMn 	 P1. Vasudeva Reo. 
Da 	 Office Notes 	

I 	 Orders of Tribunal 

I-.- - 

1 

App1ns.162 to 1628/88 
& Appins.1666& 1683/58(p) 

vc/thL: 

28..r99. 

Applicants by Shri S.K.Sriij—

vasan. Respondents by Sri MV. 

Rae. 

In these cases, the respon-

dents have sought for further 

extension of tithe for another 

six moiths from 1.8.1989. 

I.A.Wos.IV & III respectively; 

in each of these cases, are 

seriously opposed by ShriS.K. 

Sritivasan, 1eared Consel for 

the applicants. - - 

We are satjsfied itis thet the 

facts a id circurnsta:ces -stated in 

these cases justify us to grant 

(pt.o) 
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J41'DEPUTY flEGIS RAR (J 1" 

CNTRAL ADMIN1STFATIVE TRIBUNAt 

• 	BANGALORE 

Orders of TribunaI 	 •• - 

further extnsion of time. 

Hence, I.A.ros.IV and III 

respective1, are allowed. 

We extend te time for another 

three months from 1.8.1989. 

Sd/ gi 

VVcF 	Member(A) 



rENTRML AD1INI5TfiATIVE TRIBLJ\JAL 
BANCALORE OEN8U 

V 	

V 	 V V. 	 V 	
Commorcia]. Complex (BDA) 
Indiranagar 	V V  
Rar,geloro - 560 038 	V 

V 	 V 	 Dated 	1 NOV 1989 

IA IV IN APPLICATION NO (s) 	1666 t. 1613 

b).P•  NO (o)

Aep 

	
V 	

V 

licant() 	
V 	

pondents 	
V 

V 

Shri lirju Singh & Ore 	V/. 	The Senjer Deputy Direct.r General, APISE Wing, 
V 	

Gesisgical Survey of India, Sangal.re & anr 
To 

1, Shri Iirju Singh  Shri Nangilal 

2. Shri Siri 	
V   Shri Sehan Des 

3, Shj Pishanlal (Si 1 t. 15 -. 

4. Shri Suwarsm 	 Daily W.g.d W.rk,rs (Drilling) 
V 	 AMSE. Wing 

5, Shri Gerulel. 	 Gs.l.gicel Survey of India 
Prestige Ceapiex 

Shri V.r.dj Cnd 	 No. 2, Church Street 
I.ngal•re - 560 ooi) 

Shri Gabbaram 	 V 

16, Shri S.K. Srinivaian 
I. Shri Heeralal 	 AdVecatS 	 V 

V 	

V 	

. No. 109  7th Tsaple Reed 
!. Shri Ramachander 	 . 	15th Cress,  PIilieewarem 

- 	langaisre - 560 003 
10. ShrI Herald 

17. The Senier Deputy Direct.r General 
11 • Shri Dhanna 	 (APISE Wing) 

Gesisgical Survey of India 	 V 

Shri Udai Singh 	 N.. 29  Church Street. 
V 	

. Sangal.re - 560 001 
Shri Nangji 

V 	 II. The Dir.ctez General 
V 

V 	
V 	 Geslsqiaal Survey if India 

No. 279  3iwaharlal Nehru Read 
V 	

V 	
Calcutta - 700 016 

1. Shri  N. Vasudeva Rae 	
V 

Subject : SENDING COPIES OF ORDER PASSED BY THE BENCHCCntra1 G.vt, Stng C.unsel 
high Ceurt Bidg, langalere - 1 

Please find enclosed herewith a copy of 	
V 

passed by. this Tribunal in the above said application(s) on 	301019 V 

.d7c 	

VV , 	 * 



J 

	

•• H 	-.' 

In "theCefltral Administrative Tribunal 
Bangalore Bench, 

Bangalore 

ORDER SHEET 

Application Nc ..................of 1988(r) 
appIicant 	 ..... 	

Respondent 

irju .Singh &Dre 	 U/s 	The Senior Deputy Director Gsna1, APSE wing, 
Gso1ogic1 Survey of India, Bangalore & anr. Advocate for Applicant 	 Advocate for Respondent 

S.K Srjnjvas;, 	. . 

	 M. Vas.udev2 Raa 

Date 	 Office Not 

3-~Nx\r 

Orders of Tribunal 

&SP/LIA 30.10.89 

S Applicwita.by  Shri S.K.Srjniviesn. 
Asepandants by Shri l'LV.Rao. 

- APPLICATION FOR 
LXTThSION OF TIME. 	. 	

. 

In this l.A., the respaidantè have 
àought for extension of time by six 
months from 1-11-1989 to camply with out 
rdr made 'by us in these cases an the 
cts and circumstances stated in the IA. 

Shri Rao for the respondents 
for grantinç the time iouht tar.  

s Tact9 and circumstances stated 
application. 

fi Shri Srjnivsew for the applicant. 
hmently •ppoee*the grant el any tut-

4er •xtsi sian of time. 

We are satisfied that the fécts 
and circumstances In these a...s justify. 
us to giant further .xten elan of ties. 
Wi, therefore' allow this I.A.No.IV and 
xtenl time till, 31-12-1989 to comply 

with Sur order i made in these cases an 
21l1398. 

TUE COPY P A) 

PePUTY ' REGISTRAR (JDL1jV 
CENTRAL ADMINISTRATIVE TRIBUNA 

BANGALORE 



1 CENTRAL ADIIINISTRA TISJE TRIBUNAL = 	

- 1 	 BANA LORE BENCH 

I 
Commercial Complex (BOA) 
Indiranagar 
Bangalore -. 560 038 

Dated * 	 5 JAN 1390 

IA V IN 	APPLICATION NO (5) 	1666 to 1683 	
- 	 j 88(F) 

W,P. NO (s) 	 -- 	 I  

plicant (s)j 	 Respondent  

Shri Birju SI' h & Ore 	V/8 	Its Senior 1puty Director General,, Af'5E Wing, 
L To 	 Geological Survey of India. Bangalors.& enr 

Shri 8iru Singh 	* 	 16. Shri S.K. Srjinivaaan 	I 0 	 Advocate 
Shri Bithel 	 0 	 No. 	Temple Road 

/ 	 0 	 15th Cross, tqaij.swara Shri Mahenlal 	 • ,. Bangalore - 560 003 
/ 	 0 

Shri Suwaram 	• 	0 	 17. The Senior Iputy 
0 	 Director General Shri Górulal 	 Daily Waged Workera 	

(AGE Wing) ' 	(Drilling) 	 Geological Survey of Ind 6, Shri Varadi Chand 	AMSE Wing 	 S 	No. 2, Church Street Geological Survey of 	Bangalore 550 001 Shri Gabbaram 	 India 

/ 	 Prestige Complex 	18. The Director General ShrjHeeralal 	 No. 2, Church Street 	
Geological Survey of I 

/ 	
Bangalore 560 001 	

No. 279  ewaharlal Neh 9 	Shri1  Ramechander 	 •• 
•, Calcutta •700 016 

/ 10. Shri Harala]. 	
19. Shri N. Vøsudea I 

Shri Ohanna 	 Central Govt. Stng o 
High Court 8uildin / 

Shri Udaj Sjigh 	 Bangalore 560 001/ 

• 	13. Shri Nangji 	
V 

14. SPII Plangilal 	
/1 

'15. Shri Sohan Das 
 

ubjec.t g SENDINGCOPIESO -  ORDER_PASSED BY THE BENCH 

/Please find enclosed herewith a copy of 
I .  

passd by this Tribunal in the above said application(s) on  

Encil 	 1_ AEPUTY IsTA / 

	

As abote 	
(JuDIcIAL) 

I 



In the Central Administrative 
Tribunal Bangalore Bench, 

BangaI'ore.................... 	..... 

irJu Singh &Ore 	 . 	V/a . The Senior Dy, Dir.ctor General, GSI, 
Order Sheet (contd) Rangalore & anr 5.k. :Srjnjvaean 	. 	 . 	 . Vaaud.va Rac 

Date 	 .Office Notes 	 . 	I 	Orders of Tribunal 

LHARM(A) 
. 2.1.90 

Applicants by Shri Srinjvaa 
Respondents by ShriM.V. Rao who 
prays for a further time' of six 

. weeksf to finally cnp1y with our 
order. Shri.Srjnjvasan fairly, does. 

not oppose. The extension of time 
as prayed by Shri Baois granted. 

- 

TRUE COPY 	 . 

j GlSTPA.4 
CENTRL AD( N1,TTA1VE T:' 



Commercial Complex (BOA) 
Indiranagar 
Bangalore - 560 038 

Dated s 6 DEC1988 

APPLIcrioj NO. 16 	to 1683/88F 

W. P. N. 

AppiiOjsJ 

BirJu Singh & 17 ors. 
To 

1.8irju Sinh 

2.9irbal, 

3.anj Chend, 

Respondent(s) 

—vs— 	Sr.Dy.DirectorGenl.(AMSE Wing), GSI, 
& anr. 

4.K.Srinivasan 
Advocte 
No.109  7th Temple St. 
ISthe Cro8s, Malleawaram, 
Bangalore 560 003. 

•4.Pl6henlel, 

5. Cotta, 

6.Suweam, 

7..Gorulal, 

B.Verádi Chend, 

9.Gabbsram, 

10.Heeralal, S/oS 

11.HarI Singh, 

12.Ramachander, 

13,i4 "lal S/a Kri 

15.lJdai Singh 

16.Nangji 

17.1iangilal, 

18.Sôhan Des 

• 411  t* above applicants are working as 
Daily Wages Workers(Drill*ng) in AMSE Win9, 	, 

survey of India Prestioe Complex 2cnurch et. B Lore i Geological 	ubject : SEI'!DING COPIES OF 0FDER PASSED BY THE BENCH 

md enclosed herewith the copy of 

unal in the abov,d aPPlic\tion(s) Ofl \ )X1t.fiB 

\ t\ 	 SECTION 0hCER 
(JUDICIAL) 

20.The Senior Deouty Diràctor 
AIISE Wing 
Geological Survey of India 
2 Churth St. 
Bangalore 560 001. 

21.The Director General, 
Geological Survey of Irgia 
Jawaharlar Nehru Road 
Calcutta 700 016. 

22.Sh.M.Vasudeva Rao 
Central Govt. Stng. Counsel 
High Court BuIlding 
fiangaloe 560 001. 

Please f 

passed by this Tn 

En c 



. 	 'r- ' 	-•-••'''' 	 . 

/ 

—4,—. 

not entertain any fresh applications for selection or make 

any fresh appointments of outsiders to the po ts in which 

the applicants are currently working. 	- 
I 	 . 	 • 

7. Applications are disposed of on the a ove terms. 

bear their own costs. 

 

MEM ER (R) 

Mrv. 	 . 	
CO? 

& 
rvO19 UViCE 

CE!TL AS(fr 
ADO1IAL BCH 



CENTRAL ADINISTRATjVE TRI6WAL 
BANGALORE BENCH 

-I 

Commercial Complex (BOA) 
Indiranagar 
Bangalore - 560 038 

Dated * 	6DEC1988 

APPLICATION NO. 16 	1683188F 

lit. P. NO.  

ApplioantsJ 	 espondent() 

Birju Singh & 17 ors. 	 —us— 	Sr.Dybiiector Genl.(AMSE Wing), CS!, 
To 	 B'lore & anr. 

19.S.K.Srjnivasan' 
Advocate 
No.109  7th Temple St. 
15the Cross, Mallesuaram, 
Bangalore 560 003. 

20.The Senior Deouty Director 
ArISE Wing 
Geological Survey of India 
2 Churbh St. 
Bangalore 560 001. 

21.The Director General, 
Geological Survey of India.  
Jawahar]ar Nehru Road 
Calcubta 700 016. 

22.Sh.rI.Vasudeva Rao 
Central Govt. Stng Counsel 
High Court Building 
Bangalore 560 001. 

1.Birju Sinbh 

2. 3trbal, 

/AiMani Chand, 

* 4.Mohanlal, 

5. Gotto, 

6.Suwarem, 

7.Gorulal, 

8.Varadi Chand, 

9. Gabbaram, 

10.Heeralal, S/o Banji 

11.Hari Singh, 

12. Ramachander, 

13.Heralal S/c Krishna 

14.Dhanna, 

15.Iidai Singh 

16.Nangji 	- 

17.f'angilal, 

18.Sohan Das 

tAll the above applicants are working as 
Daily Wages Workers(Drilleng) in ArISE Win 

Geological '
vey of India Prestiqe Comc,lex, 2crch at. B'Lore 
ub3ect : S&DING COPIES OF ORDER PASSED BY THE BN 

Please find enclosed herewith the copy of 

passed by this Tribunal in the above said application(s) on 	2111.BA. 

SECTFFIER: 
Encl 	As above 	 (JUDICIAL) 



APPLICATION NOS•  1666 TO 1683/1988 

l.Birju S.ingh, 
Aged about 37 years, 
S/c 800r Sjngh, 

Birbal, 
Aged about 43 years, 
S/o Lonaram, 

Mani Chand, 
Aged about 32 years, 
S7o Plengta Ram. 

f1ohanla1, 
Aged about 40 years, 
S/c Biharilal. 

Gotto, 
Aged about 26 yars, 
Sb Ghasjram, 

Suwaram, 
Aged about 57 years, 
Vo Kushal Singh, 

Gorulal, 
Aged about 33years, 
5/0 Parathaji. 

Varadi Chand, 
Aged about 42 years, 
5/0 Byroji. 

Gabbaram, 
Aged about 27 years, 
S/c Chatterji. 

Heeralal, 
Aged about 32 years, 
S/c Banji. 

IT. HariSingh, 
Aged abdut 32 years, 

Arun. 

FA 

, 	( tk-, 	 ed 
j 	

. S7p- 

) 

,*1\' 	/ 

s 

ander, 
bout 38 years, 	

.... bbal. 	 Applicants. 



Heralal, 
Aged about 33 years, 

• S7o Krishna. 
H 

Dhanna, 
Aged about 35 years, 
S/o Jairam. 

15:. Udai Singh, 
Aged about 30 years, 
S7o Mohar Singh. 

Nangji 
Aged about 34 years, 
5/0 Ganga. 

flangilal, 
Aged about 33 years, 
5/0 Hiralal. 

Sohan Das, 
Aged about 39 years, 	 .... 	Applicants in 
5/0 Bking. 	 A.Nos.1666 to 

1683 of 1988. 
( All the above applicants are working 
ias Daily Waged Workers (Drilling) in 
ANSE Wing, Geological Survey of India 
Prestige Complex, 2 Church Street, 
Bançjalore.) 

(Shri S.K. Srinivasan, Advocate) 

V. 

The Sr. Dy. Director General, 
-(ArisE Wing), 
Geological Survey of India, 
No.2, Church Street, 
Bangalore. 

The DirectorGeneral, 
Geological Survey of India, 
Jauaharlal Nehru Road, 
alcutta. Respondents. 

(Shri N. Uasudeva Rao, C.G.A.5.C.) 

These applications having come up for hear.ng  to-day, 

%Jice-Chairman made the following: 

CRC ER 

Applicants by Shri S.K. Srinivasan. 

2. Respondents by Shi N. Vasufleva Rao, le med Additional.  
Counsel. 

.ral Govenment Standing/Reply of responde tsfiled. Copy 

r:nished to the learned cunsel for the applicants'. 



Applioarit(sj 	 S Respondent(s) 

BirJu Singh & 17 ors. 	 —ye— 	Sr.Dy.DjrectorGenl.(Af9SE Wing), GSI, 
To 	 B'lore & anr. 

1.81rju Sinh 	 jLS.K.Srinivasari 
Advocate 2.6irbel, 	
No.10, 7th Temple St. 
15the Cro8s, Plaileewaram, 3.Planj Chand, 	
Bangalore 560 003. 

4.Ilohenlel, 	 20.The Senior Deouty Diràctor 

5.Gotto, AMSE Wing 
Geological Survey of India 
2 Churh St. 6.Suwaram, 	 Bangalore 560 001. 

7.Gorulal, 
21.The Director. General, 8.Ver6dj Chand, 	 Geological Survey of -Iria- 

9.Gabbaram, 	 •Jawaharlar NehrU Road 
Calcutta 700 016, 10.Heeralal, S/o'Banji 

11,Harj Singh, 	 22.Sh.M.Vasudeva Rao 	 S 

12.Ramachander, .1 	 Central Govt., StngCounsel 
I 	 High Court Building 13 	Sb Krishna 	 Bengalore 560 001. 

S 	 • 	 - 	 S 	 • 	 - 

15.Udai Singh • 	• • 	S .  

16.Nangji • S 	 S  • 

17.tIangilal, 	S . 	S 	 • 

18.Sohan Des 
 

tAll the above applicants are working as • 
Daily Wages Workrs(Drilléng) in ArISE Win9, 	 S 	• - 

-- survey of Thdia Preetiqe Complex, 2criurch  et. B Lore i Geological 

	

	subject : 	EttDING COPIES OF ORDER PASSED BY THE BH 

Please find enclosed herewith the copy of 

passed by this Tribunal in the above said appli i Ion s . 	• 

	

S 	 X. SE0ICER.: 

En 	
• 	S  • 	

• • 	
(JUDICIAL) 	S 	 - 	• 	 • 



I.: 
J 	1 

CENTRAL ADM IN ISTRATIV E TRIBUNAL 

, 	
BANGALORE 

• 	 DATED THIS THE 2151 DAY or NOVEMBER, 1988 

Hon'ble Shri Justica K.S. Puttasuamy, Vice—Chairman 

	

Present: 	
- 	 and 

11 Hon' ble Shri L.H.A. Rego, Member (A) 

APPLICATION NOS, 1666 TO 1683/1989 

Birju Singh, 
Aged about 37 years, 
S/a Boor Singh, 

Birbal1 
Aged about 43 years, 
S/a Lonaram, 

Plani Ctahd, 
Aged about 32 years, 
S/c Men1 gta. Ram. 

flohanlal, 
Aged about 40 years, 
S/c Bihari1a1. 

Gotto, 
Aged about 26 years, 
S/o Ghasiram. 

Suwaram, 
Aged abàut 57 years, 
S/c Kushal Singh, 

Gorulal l  
Aged about 33 years, 
5/c Paräthaji. 

B. %Jaradi Ohand, 
Aged about 42 years, 

• S/c Byroji. 

9. Gabbaram, 
* 	

• Aged about 27 years, 
S/c Chatterji. 

10, Heera1al, 
Aged 	32 years, 

C 	1~.Aai -Singh 
f 

.. • 	 eJ about 32 years, 
IY3Arun. 

l 2 ?Jchander, 
\'t' 	 /.Agd about 38 years, 

Oo Dub b a 1. 
..... 	Applicants. 



t 

13, Heralal
J' 

 
Aged about 33 years, 

Sb 	Krishna. 

14. Dhanna, 
. ;Aged about 35 years, 

. Sb 	Jairam. . 

15.Ltidai.Singh, 
. 	 . 	. Aged about .30 years, 

Sb 	floharSingh. 

l6J Nanyji 
Aged about 34 years, 
S /o Ganga. 

17. flangilál, 
Aged about .33 years, 
S/c Hiralal. . 	

0 

18 Sohan Das, 
Aged about 39 years, 
5/0 Bking. 

(ll the above applicants are working 
s Daily Waged Workers (Drilling) in 
ASE Wing, Geological Survey of India 
prestige Complex, 2 Church Street, 
Bangalore.) 

ri S.K. Srinivasan, Advocate) 

V. 

The Sr. Dy.  Director General, 
(A1SE Jing) , 
Geological Survey of India, 
No.2, Church Street, 
Bangalore. 

The Director General, 
Geological Survey of India, 
Jawaharial Nehru Road, 
Calcutta. 

hri M. Vasudeva Rao, C.G.A.S.C.) 

1, 

2 

( 

Applicants in 
A.Nos.1666 to 
1683 of 1988. 

Respondents. 
'S 

These applications having come up for hearing to-day, 

ce-Chairman made the following: 

ORDER 

Applicants by Shri 5.1<. Srinivasan. 

2.. Respondents by.Shi M. Vasueva Rao, 
Counse 	

larned Additional 
1. 	• 	 • 	. 

Cnti 	veinment Standingf Reply 'of respondents filed. Copy 

furniE;:- to the learned cunsel for the applicants. 

L 



1976. Their contention in these applicatidns is that they 

should be allowed pay and allowances from the date of their 

initial appointment as those paid to regular Group '0' 

employees and all other benefits flowing therefrom. They 

also seek regularisation of their services. 

4. Shri S.K. Srinivasan, learned counseJ for the appli—

cants, draws our attention to the judgment rëpdered by this 

Bench of the Tribunal in Application Nos.470 to 472 and 

others RAMU & OTHERS V. SR. DDG,SI), A.No.995d 996/88 

(IIuNIRA11NAN AND ANOTHER V. SR.DDG, GSI) and A.No.105 to 

1090/88 (PUTTAIAH AND OTHERS v. SR.DOG, 651) and submits 

that the same relief may be allowed to the, applicants herein 

because' the facts and issues involved are identical. 

'5, Shri M. Vasudeva Rao, 1earned Additional Central 

- Government Standing Counsel appearing for the respondents, 

concedes.\that the facts and issues involved in Ramus case, 

f9uniratna\ms case and Puttaiah's case, are similar to those 

in the present cases. 

6. 	view of the above, following the decisions of 

hTribunal in the cases cited above, we direct respondents 

nsidr and decide the cases of the applicants for regu—

as expeditiously as possible and in any event not 

aterthan\ 31.3.1989. But till then,.the respondents will 



4 

not entertain any fresh applications for selection or make 

ny fresh appointments of outsiders to the posts in which 

the applicants are currently working. 

7. Applications are disposed of on the aove terms. 

to bear their own costs. 

- 	 - 	 a 12--- - 

MEMR (A) r 
\BaNG 

/ 

Mru 	
IRUE coP 

2J 
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